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Supreme Court [16]

Ashwini Kumar Upadhyay v. Union of India, (Surya Kant, Ujjal Bhuyan and Joymalya Bagchi, JJ.),
2025 SCC OnLine SC 2364

Chamber of Small Industry Associations v. Central Pollution Control Board, (Uday U. Lalit, S.
Ravindra Bhat and P.S. Narasimha, JJ.), 2022 SCC OnLine SC 2503
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5755

Ravi Prakash Srivastava v. State of U.P., (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine
SC 2367

Ritu Garg v. Board of Governors Bog, (Dipankar Datta and Augustine George Masih, JJ.), 2025
SCC OnLine SC 2363

Rohan Vijay Nahar v. State of Maharashtra, (Vikram Nath and Prasanna B. Varale, JJ.), 2025 SCC
OnLine SC 2366

Samiullah v. State of Bihar, (P.S. Narasimha and Joymalya Bagchi, JJ.), 2025 SCC OnLine SC 2370

Sanjay Kumar v. State of U.P., (Dipankar Datta and Prashant Kumar Mishra, 1J.), 2024 SCC OnLine
SC 5756

Shanti Construction (P) Ltd. v. State of Odisha, (Sanjay Kumar and Alok Aradhe, JJ.), 2025 SCC
OnLine SC 2368

Tarun Kumar Majhi v. State of W.B., (Dipankar Datta and Manmohan, JJ.), 2025 SCC OnLine SC
2362

Vanashakti v. Union of India, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 2361
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Abid v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7146
Adarsh Awasthi v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 7172
Ajay v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7126
Akhilesh Kumar v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7176

Aman Kumar v. State of U.P., (Chandra Dhari Singh and Lakshmi Kant Shukla, JJ.), 2025 SCC
OnLine All 7161

Amar Singh v. Subhash Ly, (Neeraj Tiwari, J.), 2025 SCC OnLine All 7182

Amrita Pandey v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7127

Ankush Kumar v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 7170
Arvind Singh v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7143
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Arvind Yadav v. State of U.P., (Abdul Moin and Tej Pratap Tiwari, JJ.), 2025 SCC OnLine All 7156

Ashish Yadav v. State of U.P., (Chandra Dhari Singh and Lakshmi Kant Shukla, JJ.), 2025 SCC
OnLine All 7158

Atul Tiwari v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7142
Atul Tiwari v. State of U.P., (Santoesh Rai, J.), 2025 SCC OnLine All 7144

Brij Bhushan v. State of U.P., (Chandra Dhari Singh and Lakshmi Kant Shukla, JJ.), 2025 SCC
OnLine All 7162

Brijesh Kumar v. State of U.P., (Chandra Dhari Singh and Lakshmi Kant Shukla, JJ.), 2025 SCC
OnLine All 7157

Bunty v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7122

Deepanshu v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7133

Furkan v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7181

Gaurav v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7123

Girish Chandra Verma v. State of U.P., (Shree Prakash Singh, J.), 2025 SCC OnLine All 7166
Jag Prasad v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7132

Jitendra Tomar v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7177
Kamalveer v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7178

Kamlesh Devi v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7145

Khushi Ram Chauhan v. State of U.P., (Shekhar Kumar Yadav, J.), 2025 SCC OnLine All 7120

Krishna Gopal Shukla v. State of U.P., (Rajnish Kumar and Zafeer Ahmad, JJ.), 2025 SCC OnLine
All 7153

Kuldeep Kumar v. State of U.P., (Rajnish Kumar and Zafeer Ahmad, JJ.), 2025 SCC OnLine All 7155
Manish Kumar Tiwari v. State of U.P., (Ajit Kumar, J.), 2023 SCC OnLine All 5452

Manish Kumar Tiwari v. State of U.P., (Saral Srivastava, J.), 2023 SCC OnLine All 5451
Manoj Nayak v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7136

Mohd. Harun v. State of U.P., (Shree Prakash Singh, J.), 2025 SCC OnLine All 7168

Mohd. Hasnain v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7129
Mohd. Nadeem v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7179
Nagendra v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7135

Nankai Yadav v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7138
Naseem Ahmad v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7140

Naushad Ahamad Jalali v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 7175

Paramjeet Singh v. State of U.P., (Chandra Dhari Singh and Lakshmi Kant Shukla, JJ.), 2025 SCC
OnLine All 7160

Prabhakar v. State of U.P., (Shree Prakash Singh, J.), 2025 SCC OnLine All 7165

Pradeep Kumar Sharma v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All
7173

Pramod Kumar Seth v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7180
Pratap v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7141
Pushpa Devi v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7148
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Rajesh Kumar Srivastava v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All
7171

Rakesh Kuamr Srivastava v. Union of India, (Shree Prakash Singh, J.), 2025 SCC OnLine All 7167
Ram Pratap Singh v. State of U.P., (Saurabh Lavania, J.), 2025 SCC OnLine All 7119

Ramvati v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7139

Rinku v. State of U.P., (Rajnish Kumar and Zafeer Ahmad, JJ.), 2025 SCC OnLine All 7150

Ritesh Barnawal v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 7169

Rohit v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7121

Rohit v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7131

Samina v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7134

Sanjay v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7130

Sansari v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7128

Satendra Rao v. State of U.P., (Chandra Dhari Singh and Lakshmi Kant Shukla, JJ.), 2025 SCC
OnLine All 7163

Satish Kumar v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7125
Seema v. State of U.P., (Rajnish Kumar and Zafeer Ahmad, JJ.), 2025 SCC OnLine All 7151

Shailesh Gupta v. State of U.P., (Chandra Dhari Singh and Lakshmi Kant Shukla, JJ.), 2025 SCC
OnLine All 7159

Shiv Kumar v. State of U.P., (Chandra Dhari Singh and Lakshmi Kant Shukla, JJ.), 2025 SCC OnLine
All 7164

Shriddha Kumari v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 7174

State of U.P. v. Amar Singh, (Saumitra Dayal Singh and Sandeep Jain, JJ.), 2025 SCC OnLine All
7183

State of U.P. v. Yashank Khandelwal, (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 SCC
OnLine All 7118

Tej Prakash Kanaujia v. State of U.P., (Rajnish Kumar and Zafeer Ahmad, JJ.), 2025 SCC OnLine
All 7152

Victim/Informant of Case Crime No.-285 of 2025 v. State of U.P., (Rajnish Kumar and Zafeer Ahmad,
J1.), 2025 SCC OnLine All 7154
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Vipin v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7147

Andhra Pradesh High Court [1]
Rani Devi v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3778

Calcutta High Court [117]
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Vishnu Dev v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11420
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Yakoob P. v. State of Kerala, (C. Pratheep Kumar, J.), 2025 SCC OnLine Ker 11456

Madras High Court [25]

Bharathi v. Coimbatore Municipal Corpn., (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad
9417

Cethar Hospital v. State, (G.R. Swaminathan, J.), 2025 SCC OnLine Mad 9414
G. Vetriselvi v. Collector, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 9424

H & R Johnson Thozhilalargal Nala Sangam v. Commr. of Labour, (N. Mala, J.), 2025 SCC OnLine
Mad 9422

Halarathul Kuthuazia v. Inspector General of Registration, (Senthilkumar Ramamoorthy, J.), 2025
SCC OnLine Mad 9416

Jeyalakshmi v. RBI, (S. Srimathy, J.), 2023 SCC OnLine Mad 8863
K. Joshua v. State, (Abdul Quddhese, J.), 2025 SCC OnLine Mad 9409
K. Raviv. Collector, (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad 9420

Light Roofings Ltd. v. T.N. Sales Tax Appellate Tribunal, (S.M. Subramaniam and Mohammed
Shaffiq, JJ.), 2025 SCC OnLine Mad 9408

M. Periyasamy v. Regional Transport Officer, (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad
9418

Manickam v. Collector, (Senthilkumar Ramamoorthy, J.), 2025 SCC OnLine Mad 9412
Manikandan v. State, (A.D. Jagadish Chandira, J.), 2025 SCC OnLine Mad 9403
Manikandan v. State, (Abdul Quddhose, J.), 2025 SCC OnLine Mad 9411

P. Bhavani v. P. Rajeswari, (Dr R.N. Manjula, J.), 2025 SCC OnLine Mad 9407

P. Sasikumar v. State, (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad 9419

P. Sundar v. State, (Abdul Quddhese, J.), 2025 SCC OnLine Mad 9410

R. Kalanjiyam v. Thasildar, Marungapuri Taluk, (Senthilkumar Ramamoorthy, J.), 2025 SCC
OnLine Mad 9413

S. Paramasivan v. Collector, (Senthilkumar Ramamoorthy, J.), 2025 SCC OnLine Mad 9415
Stellar Developer v. Greater Chennai Corpn., (N. Mala, J.), 2025 SCC OnLine Mad 9423

Suresh Bafna v. V. Mangayarkarasi Ammal, (R. Sakthivel, J.), 2025 SCC OnLine Mad 9402
Thanjavur Consumers Coop. v. M. Gunasekaran, (B. Pugalendhi, J.), 2025 SCC OnLine Mad 9421

Veeyar Engineers & Contractors v. Southern Railway, (N. Anand Venkatesh, J.), 2025 SCC OnLine
Mad 9404

Veeyar Engineers & Contractors v. Southern Railway, (N. Anand Venkatesh, J.), 2025 SCC OnLine
Mad 9405
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Manipur High Court [1]

Yumlembam Sanathoi v. State of Manipur, (M. Sundar, C.J. and A. Guneshwar Sharma, J.), 2025
SCC OnLine Mani 615

Madhya Pradesh High Court [86]
Ajvan Singh v. State of M.P., (Vijay Kumar Shukla, J.), 2025 SCC OnLine MP 7919
Amjad Khan v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7878
Ashish Kumar Bharke v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 7897
Ashok Gurjar v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7873
Ashraf Ali v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7858
Babita Mewada v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 7931
Babul Nath Dixit v. Union of India, (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 7913
Betal v. State of M.P., (Amit Seth, J.), 2025 SCC OnLine MP 7908
Bhagwat Prasad Mishra v. State of M.P., (Vishal Mishra, J.), 2025 SCC OnLine MP 7893
Bhupendra v. Vijay, (Gajendra Singh, J.), 2025 SCC OnLine MP 7846
Chandrabhan Parwari v. State of M.P., (Devnarayan Mishra, J.), 2025 SCC OnLine MP 7848
Chirag Chaurasiya v. M.P. Cricket Assn., (Vishal Mishra, J.), 2025 SCC OnLine MP 7899

Devendra Singh Kushwah v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP
7862

Dilip Kumar Patil v. Water Resource Department, (Maninder S. Bhatti, J.), 2025 SCC OnLine MP
7909

Dipak Prajapati v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7852
Gambhir Singh v. State of M.P., (Vishal Mishra, J.), 2025 SCC OnLine MP 7889

Ganesh Minocha v. State of M.P., (Rajesh Kumar Gupta, J.), 2025 SCC OnLine MP 7856
Ganesh Rawat v. State of M.P., (Rajesh Kumar Gupta, J.), 2025 SCC OnLine MP 7849

Ghanshyam Prasad Patanik v. State of M.P., (Vivek Rusia and Binod Kumar Dwivedi, JJ.), 2025
SCC OnLine MP 7896

Govind Meena v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7860
Guddi Devi v. State of M.P., (Rajesh Kumar Gupta, J.), 2025 SCC OnLine MP 7872

Jahid v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7850

Janwed v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7867
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Kaluram Waghela v. State of M.P., (Vijay Kumar Shukla, J.), 2025 SCC OnLine MP 7905
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Karunesh Dandotia v. State of M.P., (Vijay Kumar Shukla, J.), 2025 SCC OnLine MP 7923

Kishore Singh v. Bhartiya Rashtriya Rajmarg Pradhikaran, (Vivek Rusia and Binod Kumar Dwivedi,
11.), 2025 SCC OnLine MP 7914

Krishan Kumar v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7880
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LNJ Bhilwara HEG Lok Nyas v. CIT, (Sanjeev Sachdeva, C.J. and Vinay Saraf, J.), 2025 SCC
OnLine MP 7901

Madanlal Patidar v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 7911
Mamta v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 7890

Mangubai v. National Highways Authority of India, (Vivek Rusia and Binod Kumar Dwivedi, JJ.),
2025 SCC OnLine MP 7927

Manoharlal v. National Highways Authority of India, (Vivek Rusia and Binod Kumar Dwivedi, JJ.),
2025 SCC OnLine MP 7916

Matsodhyog Sahkari Samiti Maryadit v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP
7891

Mohan Singh Baghel v. State of M.P., (Ashish Shroti, J.), 2025 SCC OnLine MP 7894

Mohan Singh Yadav v. State of M.P., (Vishal Mishra, J.), 2025 SCC OnLine MP 7887
Mukesh Banjara v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7875
Narendra Ahirwar v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7877
Neeraj Shivhare v. State of M.P., (Achal Kumar Paliwal, J.), 2025 SCC OnLine MP 7871
Neeraj Singh v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7868
Nitesh v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7857

Omprakash Katare v. State of M.P., (Vijay Kumar Shukla, J.), 2025 SCC OnLine MP 7912
Parul v. State of M.P., (Rajesh Kumar Gupta, J.), 2025 SCC OnLine MP 7883

Phool Singh v. State of M.P., (Rajesh Kumar Gupta, J.), 2025 SCC OnLine MP 7870
Prachiv. Collector, (Pranay Verma, J.), 2025 SCC OnLine MP 7920

Prahalad Singh Chouhan v. State of M.P., (Vijay Kumar Shukla, J.), 2025 SCC OnLine MP 7888
Praveen v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 7928

Premier PVC Industry v. Betul Oil Ltd., (Deepak Khot, J.), 2025 SCC OnLine MP 7884
Priyanka v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 7903

Punit v. State of M.P., (Subodh Abhyankar, J.), 2025 SCC OnLine MP 7854

Radheshyam Vendre v. State of M.P., (Devnarayan Mishra, J.), 2025 SCC OnLine MP 7853

Radheshyam v. National Highways Authority of India, (Vivek Rusia and Binod Kumar Dwivedi, JJ.),
2025 SCC OnLine MP 7917

Raghuvir Singh Atal v. State of M.P., (Anand Pathak and Pushpendra Yadav, JJ.), 2025 SCC OnLine
MP 7907

Rajendra Hathjhadhe v. State of M.P., (Vishal Mishra, J.), 2025 SCC OnLine MP 7918

Rajendra Singh Yadav v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7861
Rajendra Singh v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7879
Rakesh Gurjar v. State of M.P., (Rajesh Kumar Gupta, J.), 2025 SCC OnLine MP 7855

Rakesh Singh v. Indira Gandhi National Tribal University, (Vivek Jain, J.), 2025 SCC OnLine MP
7886

Ram Prakash Gupta v. State of M.P., (Ashish Shroti, J.), 2025 SCC OnLine MP 7892
Ramvilas Gurjar v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7863
Rashi Gupta (Dr.) v. State of M.P., (Vijay Kumar Shukla, J.), 2025 SCC OnLine MP 7921
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Rekha Tanwar v. State of M.P., (Vijay Kumar Shukla, J.), 2025 SCC OnLine MP 7910

Reshma Chandwani v. State of M.P., (Vishal Mishra, J.), 2025 SCC OnLine MP 7902

Rinku v. State of M.P., (Anand Pathak and Pushpendra Yadav, JJ.), 2025 SCC OnLine MP 7900
Rishabh Jaiswal v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 7924

Rishi Rajak v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7866

Riyaz Khan v. State of M.P., (Ashish Shroti, J.), 2025 SCC OnLine MP 7922

Rmaprassandhar Dwivedi v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 7898
Rohit Rajak v. State of M.P., (Rajesh Kumar Gupta, J.), 2025 SCC OnLine MP 7864

Rupali v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 7925

Sanjay Lunawat v. State of M.P., (Vijay Kumar Shukla, J.), 2025 SCC OnLine MP 7906

Sanju Singh v. State of M.P., (Rajesh Kumar Gupta, J.), 2025 SCC OnLine MP 7881

Saroj Gurjar v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7869

Shailu v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7865

Sharad v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 7929

Sujaan Singh v. State of M.P., (Sanjeev S. Kalgaonkar, J.), 2025 SCC OnLine MP 7851

Suraj Singh v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7882
Swarnim Nagar v. Dr. Pallavi Joshi, (Alok Awasthi, J.), 2025 SCC OnLine MP 7885

Umesh Porwal v. State of M.P., (Gajendra Singh, J.), 2025 SCC OnLine MP 7847

Vijayant Singh Rathore v. State of M.P., (Amit Seth, J.), 2025 SCC OnLine MP 7915

Vikas Yadav v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7859

X33 v. State of M.P., (Vishal Mishra, J.), 2025 SCC OnLine MP 7926

X34 v. State of M.P., (Vivek Rusia and Binod Kumar Dwivedi, JJ.), 2025 SCC OnLine MP 7930

Rajasthan High Court [16]
Asraf Khan v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 5493
Badrilal v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 5502
Dileep Kumar v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 5492
Gopal Lal v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 5505
Imran Khan Pathan v. State of Rajasthan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 5496
Jaspal Singh v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 5499
Manilal v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 5497
Mohit v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 5498
Phoola Singh v. Chand Singh, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 5490
Prem Chand v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 5494
Rajbahadur Singh v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 5503
Ramesh Kumar v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 5501
Ravi Mandal v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 5504
Sandeep Singh v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 5500
Shobhit Gupta (Dr.) v. Union of India, (Ashok Kumar Jain, J.), 2025 SCC OnLine Raj 5491
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